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The Lok Sabha met at Eleven of the
Clock.

[Mk. SPEAKER in the Chair)

ORAL ANSWERS TO QUESTIONS
Agricultural Commission

Shri Ram K-:lshan Gupta:
Shri Hem Raj:
*112R { Shri Kodiyan:
| Shri Bibhuti Mishra:
|_ Shri D. C. Sharma:

Will the Minister of Food and Agri-
culture be pleased to refer to the re-
ply given to Starred Question No. 952
on the 17th March, 1961 and state the
further progress made in appointing
an Agricultural Commission with a
view to survey all aspects of Agri-
culture? A

The Minister of Agriculture (Dr P.
S. Deshmukh): The appo:ntment of a
Commission of thiy type requires
detriled consideration. The matter s
engaging the attention of the Govern-
ment of India. The views of the State
Government have been called for.
Some other replies have been rece.v-
ed since March, 1961 but some are stiil
awaited,

Shri Ram Krishan Gupta: From the
replies received so far, may 1 know.
from the naturc of the replies, whe-
ther they have supported this pro-
posal or not?

Dr. P. 8. Deshmukh: On the whole.
the response is favourable, The
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States which have not yet replied are:
Orissa, West Bengal, Jammu and

Kashmir and Assam. The -est of the
States have replied.

Shri Hem Raj: May | know whe-
ther, even if some of the States do not
accept the proposal, the Commission
will be appointed?

Dr, P. S. Deshmukh: We wi!]l tuke
the view as a whole. Supposing onc
solitary State differs from the  wise
advice of the rest, we will probably
go by the wiser advice.
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Shri Nagt Reddy: May I know whe-
ther, in the terms of reference to the
Commission, the question of enquiry
into the effects of land reforms in our
country so far has also been included?
It it is included, have the State Gov-
ernments been informed that this has
been included and have they been
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asked to give their opinion on  that
also?

Br. P. 8, Destimukh; No, Sir. This
question cannot arise at this stage. As
to what can be included and what not,
may have probably to be assigned to
a smaller committee of experts to
decide the ultimate and precise terms
of reference. But so far as land re-
forms are concerned, there are var-
ious panels under the Planning Com-
mission and other bodies which consi-
der the subject from time to time.
This matter of assessment, of what we
have done and the evaluation of it, is
under constant examination by the
Government.

Shri Surendranath Dwivedy: Am I
to understand that the terms of 1e-
ference to the Commission have not
been decided before the Central Gov-
ernment have sent for the opinion of
the State Governments?

Dr. P. 8. Deshmukh: No, Sir. What
we have told the State Governments
to do is to consider the suggestion
made. We have told them that we
favour the proposal that a Tommis-
sion of the type of the Royal Com-
mission may be appointed which will
naturally consider all aspects of
greater production in agriculture and
progress in farming. We have asked
them whether they would like such an
investigation to be made. The pre-
cise terms of reference could not be
given to them, but the items which
will be looked into by the Commission
when it is appointed have been indi-
cated.

Shri Nagli Reddy: fay we have an
idea of the items so indicated?

Mr Speaker: It is a long one, 1
hope.

Dr. P 8 Deshmukh: Yes: I oo
mention some of them.

Mr. Speaker; He can place the list
on the Table of the House





